Papers laid on the Table of the House by Ministers/Members

AT S7eE © 376 U5 AT e WR € S |

37geH HeR 2, #ft el W Aeard S |

fafdr SR =mar w=Tera & sy HAl; FHN R HATE H A7 HAL aUT B HAerd H T HAl
(sht Sro[ I AaTer): sremel HEled, Sudh! SrAfd & § Ffaf@d o gwl-ued W w@d § -

(1) ¥RA SRTET AreaeH e fafaga, 2019 6 ar1 32 & siafa F=fafEa st &
Ueh-Tah ufd (fB=Y qur s} dwenzor):-

(Yh) R SIS ATHRIH e (S7emel 3R Juidhlfor Agw@l vl 4w, da- ok ¥ aur
fAedem ek ord) q@vr g fAgw, 2023, st fiHie 27 S[@E, 2023 & 9Rd & IS |
SfergE-T . 9111, 560(37) # UhIId §T o |

(@) ¥RT SaREh mregem dhg (@fafaat i dwam ok o) e, 2023, Sit fiAie 4 SRR,
2023 & WRd & IS H AT 9. LR 717(31) F verrfd gy o |

(@) 9Rd IR Areawm dhe (ATERM o J9req) fafFam, 2023, &t A 1 RfawR,
2023 & ¥Rd & IS0 H ARAGI °. WLE. T-60011/96/2023-UME (TIHR)-II gt #
TR gg & |

(AR) ¥R SHRIPNT ATTRH he (&I dRIGRT AfTRRT 6 g &r dfa ok ufeaat qan
) fafaam, 2023, St féAie 5 srerfsr, 2023

&h R & o195 # ALY . GILE. T-60011/117/2023-UME (YR)-11 GE # UehtiId gQ
|

[Placed in Library, See No. LT11012/17/24]

(2) (Yah) TERT 1Rk SrehreHt, AiUTel & af 2021-2022 & a1ftfer ufddes &t ger ufa (Bt aer
3TSf TwhvoT) qUT dETaRifed o |

(&) I R SR, MUt & g 2021-2022 & HRIGRUT hl TRBR gRT GHien i T
ufer (= aar st o) |



(3) S (2) # Ifif@d Tl ht THT ved WR 7@+ | gy fadia & shRor g aren faawor (e
JAT ST GTh) |

[Placed in Library, See No. LT 11013/17/24]

(4) (Top) Tu fafder dar mfdewor 99 Isg &5 d8hTe, deie & ay 2022-2023 & aifvia
Raratt it Uah ufa (B auT STl T¥anur) quT 37 WR amusier ufdde |

(@) Tog R Jar v 9 IsT &5 IEhTe, I8 & ay 2022-2023 & ShRIhUT i
AR gRT T & IR F faaror (f=Et aur sifsft Twepuon) |

[Placed in Library, See No. LT 11014/17/24]

(5) (Ton) wET fafdes Tar mifdreor, 2 fieett & af 2022-2023 & arftfe ufdded & ga ufd
(fB=Er T siuish Teanvor) ger daraifea a4 |

(@) et e Gar urfdrencor, 7€ Reeht & ad 2022-2023 & hfensul Sl TR gRT FHier &
TR ¥ faaRor (B aur Sish dwemun) |

[Placed in Library, See No. LT 11015/17/24]

THE MINISTER OF STATE IN THE MINISTRY OF PORTS, SHIPPING AND
WATERWAYS AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI
SHRIPAD YESSO NAIK): Sir, I rise to lay on the Table of the House:-

(1) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(a) (i) Review by the Government of the working of the Shipping Corporation of
India Limited, Mumbai, for the year 2022-2023.

(ii) Annual Report of the Shipping Corporation of India Limited, Mumbai, for the
year 2022-2023, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(b) (i) Review by the Government of the working of the Shipping Corporation of
India Land and Assets Limited, Mumbai, for the year 2022-2023.

(ii) Annual Report of the Shipping Corporation of India Land and Assets Limited,
Mumbai, for the year 2022-2023,



along with Audited Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 11016/17/24]

(2) (i) A copy of the Annual Administration Report (Hindi and English versions) of the
Paradip Port Authority, Paradip, for the year 2022-2023.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Paradip Port Authority, Paradip, for the year 2022-2023.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the Paradip Port
Authority, Paradip, for the year 2022-2023, together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) by the Government on the
Audited Accounts of the Paradip Port Authority, Paradip, for the year 2022-2023.

[Placed in Library, See No. LT 11017/17/24]

(3) (i) A copy of the Annual Administration Report (Hindi and English versions) of the
Chennai Port Authority, Chennai, for the year 2022-2023, alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Chennai Port Authority, Chennai, for the year 2022-2023.

[Placed in Library, See No. LT 11018/17/24]

(4) (i) A copy of the Annual Accounts (Hindi and English versions) of the Tariff
Authority for Major Ports, Mumbai, for the year 2022-2023, together with Audit
Report thereon.

(i) A copy of the Review (Hindi and English versions) by the Government on the
Annual Accounts of the Tariff Authority for Major Ports, Mumbai, for the year 2022-
2023. ? (Interruptions)

[Placed in Library, See No. LT 11019/17/24]

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF
STATE IN THE MINISTRY OF TOURISM (ADV. AJAY BHATT): Hon. Speaker Sir, with
your kind permission, I rise to lay on the Table of the House:-



(1) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(@) (i) Review by the Government of the working of the Yantra India Limited,
Nagpur, for the year 2022-2023.

(ii) Annual Report of the Yantra India Limited, Nagpur, for the year 2022-2023,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

(b) (i) Review by the Government of the working of the India Optel Limited,
Dehradun, for the year 2022-2023.

(ii) Annual Report of the India Optel Limited, Dehradun, for the year 2022-2023,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

(c) (i) Review by the Government of the working of the Munitions India Limited,
Pune, for the year 2022-2023.

(ii) Annual Report of the Munitions India Limited, Pune, for the year 2022-2023,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 11020/17/24]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Centre for
Land Warfare Studies, New Delhi, for the years 2020-2021 to 2022-2023, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Centre for Land Warfare Studies, New Delhi, for the years 2020-2021
to 2022-2023.

(3) Three statements (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at Item No. (2) above. ? (Interruptions)

[Placed in Library, See No. LT 11021/17/24]

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS AND
MINISTER OF STATE IN THE MINISTRY OF EDUCATION (DR. R.K. RANJAN SINGH):
Hon. Speaker Sir, with your permission, I rise to lay on the Table of the House:-



(1) A copy of the Indian Council of World Affairs, Recruitment (Amendment)
Reqgulations, 2023 (Hindi and English versions) published in Notification No. F.No.
ICWA/Admn/551/10/2023 in Gazette of India dated 7" November, 2023, under
Section 27 of the Indian Council of World Affairs Act, 2001.

[Placed in Library, See No. LT 11022/17/24]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Nalanda
University, Nalanda, for the year 2022-2023.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Nalanda
University, Nalanda, for the year 2022-2023, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Nalanda University, Nalanda, for the year 2022-2023.

[Placed in Library, See No. LT 11023/17/24]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Council
of World Affairs, New Delhi, for the year 2022-2023.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Indian Council
of World Affairs, New Delhi, for the year 2022-2023, together with Audit Report
thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Indian Council of World Affairs, New Delhi, for the year 2022-2023. ?
(Interruptions)

[Placed in Library, See No. LT 11024/17/24]

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF AYUSH (DR.
(PROF.) MAHENDRA MUNJAPARA): Hon. Speaker Sir, with your kind permission, I
rise to lay on the Table of the House:-

(1) A copy each of the following Notifications (Hindi and English versions) under
Section 56 of the National Commission for Homoeopathy Act, 2020:-

(i) The National Commission for Homoeopathy (General) Regulations, 2023
published in Notification No. F.N0.1-93/2023-NCH in Gazette of India dated 4"
December, 2023.



(i) The National Commission for Homoeopathy (Medical Research in
Homoeopathy) Regulations, 2023 published in Notification No.
F.N0.3-36/2021/NCH/HEB/R.C. in Gazette of India dated 4" December, 2023.

(iii) The National Commission for Homoeopathy (National Examinations in
Homoeopathy) Regulations, 2023 published in Notification No. F.N0.3-104/2023 /
NCH / HEB / Exam Regulation in Gazette of India dated 28™ November, 2023.

[Placed in Library, See No. LT 11025/17/24]

(2) A copy each of the following Notifications (Hindi and English versions) under
Section 56 of the National Commission for Indian System of Medicine Act, 2020:-

(i) The National Commission for Indian System of Medicine (General) Regulations,
2023 published in Notification No. F.No. Sec/NCISM/Regulations/2023-1 in Gazette
of India dated 6™ December, 2023.

(i) The National Commission for Indian System of Medicine (Procedure for
Engagement of Experts and Professionals) Regulations, 2023 published in
Notification No. F.No. Sec/NCISM/Regulations/2023-1 in Gazette of India dated 6™
December, 2023.

[Placed in Library, See No. LT 11026/17/24]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the National
Commission for Protection of Child Rights, New Delhi, for the year 2022-2023,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Commission for Protection of Child Rights, New Delhi, for
the year 2022-2023.

[Placed in Library, See No. LT 11027/17/24]

(4) (i) A copy of the Annual Report (Hindi and English versions) of the National
Commission for Women, New Delhi, for the year 2022-2023, alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Commission for Women, New Delhi, for the year 2022-
2023.



[Placed in Library, See No. LT 11028/17/24]

(5) A copy of the Institute of Teaching and Research in Ayurveda (Amendment)
Regulations, 2023 (Hindi and English versions) published in Notification No. F.No. L-
12015/18/2021-AS in Gazette of India dated 31* October, 2023, under Section 29 of
the Institute of Teaching and Research in Ayurveda Act, 2020.

[Placed in Library, See No. LT 11029/17/24]

(6) (i) A copy of the Annual Report (Hindi and English versions) of the Institute of
Teaching and Research in Ayurveda, Jamnagar, for the year 2022-2023, alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Institute of Teaching and Research in Ayurveda, Jamnagar, for the
year 2022-2023.

[Placed in Library, See No. LT 11030/17/24]

(7) A copy of the Special Report (Hindi and English versions) on the Child Protection
in the State of West Bengal by National Commission for Protection of Child Rights.

[Placed in Library, See No. LT 11031/17/24]

(8) (i) A copy of the Annual Report (Hindi and English versions) of the Central Social
Welfare Board, New Delhi, for the year 2022-2023, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Central Social Welfare Board, New Delhi, for the year 2022-2023. ?
(Interruptions)

[Placed in Library, See No. LT 11032/17/24]
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